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SCs./STs Amongst Officers of pei“- 
sonnel Department of Bharat Coking 

Coal Limited

5848. SHRI A. K. RO Y: W ill the
Ministe of ENERGY be pleased to
state:

(a) percentage of Scheduled Castes 
and Scheduled Tribes amongst the 
officers of the Personnel Department 
o f the Bharat Coking Coal Limited, 
the facts in details;

(b; whether Govenment’s stipula-
tion regarding reservation has not 
been maintained;

(c) whether the total absence o f tri-
bal officers creates great difficulty in 
dealing with the workers whose large 
percentage is tribal specially in the 
matter o f language; and

(d) i f  so, the steps taken thereon?

THE M INISTER OF STATE IN  THE 
MINISTRY OF ENERGY (SHRI VTK- 
R AM  M A H A J A N ): (a) 5.2 per cent of 
the total number of officers in the 
Personnel Department o f BCCL belong 
to SC/ ST communities.

Splitting of O.N.G.C.

5847. DR. VASANT KU M AR PA N -
D IT : W ill the Minister of PETRO-
LEUM, CHEMICALS AND  FE R TIL I-
ZERS be pleased to state:

(a) whether Government have taken 
any final decision on the reported 
move to split the ONGC into two 
units;

(b) whether the several units of the 
employees have sent Memoranda to 
Government expressing their concern 
to split the ONGC; and

(c) if so, what were the reasons and 
rationale in considering a proposal 
to split the ONGC into two units and 
the justification behind it?

THE MINISTER' OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): (a) At 
present there is no proposal under the 
consideration o f the Government to 
split the ONGC into any units.

(b) No, Sir.

(c) Does not arise.




